
Central Information Commission 
 

CIC/OK/A/2008/01046-AD 
Dated March 3, 2010 

 
  
Name of the Applicant  : Shri Hakim Singh Sengar 
   
Name of the Public Authority : Northern Railway, HQ Office,  

New Delhi 
      
 

Adjunct to CIC  Order in the captioned case  dt.20.5.09 

 
Background 

 

1. The point 5 of the above mentioned order  is as follows: 

The Commission, in view of the latest decision of the Full Bench of CIC passed vide 

order dt.19.2.09 in Appeal No.CIC/WB/A/2007/00422 and the Supreme Court Decision 

in Dev Dutt vs Union of India and Ors.[(2008)8SSC 725] directs the CPIO to provide a 

certified copy of his ACR to the Appellant.  With regard to master answer sheets 

against point 1, the CPIO is directed to provide the same, if available.  Information 

against points 7 and 8 is to be provided.  All information to be provided by 20th June 

2009. 

  

2. The applicant filed a complaint dt.8.10.09 stating that he has not received information 

against point 7. 

  
3. The Bench of Mrs. Annapurna Dixit, Information Commissioner, scheduled the hearing 

for March 3, 2010.   

 
4. Shri Jagjit Singh, PIO, Ms.Aashima Mehrotra, DGM/Law and Shri R.S.Rawat, APO 

represented the Public Authority. 

 
5. The Appellant was present during the hearing. 

 
 
Decision 
 
6. The Appellant submitted that he had received the required  information against point 

7. However, according to him information provided against point 3 with regard to 

posting of Shri K.S.Dhaliwal  is incorrect.  The Respondent assured the Appellant that 

the matter would be looked into and if required a correction would be made and 

information against point 3 would be provided once again. 

 



7. The corrected information should reach the Appellant by 3.4.10 and the Appellant to 

submit a compliance report to the Commission  by 10.4.10. 

 
 

 (Annapurna Dixit) 
Information Commissioner 
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